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(py advocate: Mr B.S.Jain)

ORDER (oral)  ,? \
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Vvice Chairman (3)

Hon'ble Dr. Jose p.Verghese:
by non—implementation of w .

The petitioner is aggrieved

¢
st

e directed to 4

¢

e respondents ver
¢

orders dated 6.2.97 wherein - th
DCRG and other retiral penefits which have not been paic. "
e of receipt of. that ot

s filed 2 reply and stated t‘hq" o
!

xcept commuted vg

far, within one month from the dat

r the respondents ha

counsel fo
the benefits stated therein have peen paid e
the pension amounting toO Rs.62,252. 1In yview of the statetrf
ement on behalf of the respondents that a reasonaf

also be paid on the amo

the stat
unt for the delaye

of interest will
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this CP is disposed of and notice discharged in view of the
undertaking to pay interest at the rate of 10% for the period of
delayed payment. Respondents shall make sure that the commuted
value of pension be paid to the petitioner within 4 weeks from
today and if any further delay océurs, the respondents shall be
liable to pay 18% interest for the delay. If any further claim is
still subsisting, 1liberty is givén to the petitioner to make a
representation to the respondents and the same shall be disposed of
by the respondents within a period of 4 weeks after receipt of the
representation.

CP is disposed of.
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(N. Ssahu) (Dr. Jose P.Verghese)
Member (A) A Vice Chairman (J)
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